
GEI-7TRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH.JA2ALPUR

\  Original Application ktq . 646 of 1998
Jabalpur, this the 8th of July, 2003.

Hon'ble Mr. D.C. Verma, Vice Chairman (judicial)
Hon'ble Mr. A.K. Bhatt, Administrative Member

Shri Kandhilal,
s/o Shri Heeralal,
aged about 37 years,
R/o I.o.C. Ealwar Lines,
House Ho. 103/9, Gora Bazar,
Jaoalpur. AFPLICAJIT

(8y Advocate - Shri Mr. s. Paul)

VERSUS

1 • Union of India
through its Secretary,
Ministry of Defence,
New Delhi.

2. General officer. Commanding,
Madhya Pradesh,
Jabalpur.

3. Brigadier Officer-in-Charge,
Records, Corps of Military Police,
Bangalore.

4. Commanding Officer,
M.P.b & C Area,
Prevest Unit,
Jabalpur.

5. Second in Command i.e. 2 I.e.
M.P. B & c Area,
Provest Unit,
Jabalpur. RESF'ONDHNTS

(8y Advocate - None)

ORDER (ORAL)

Per D.C. Verma, Vice Chairman (Judicial) -

The applicant has filed this OA claiming retiral

dues w.e.f. 14.3.96. The OA was filed in the year 1998

and the respondent filed their reply also, in the same

year. In the reply, the respondents feffered to Rule

submitted that letter dated

28.8.98/has been referred to the competent authority for
appropriate orders. under the circumstance, in absence
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r  -sponaents. ̂  ,,,O  nd out the present status whether any order
ereafter was passed bv tho rn m

^earnea counsel for th , •

states that the M ̂  ""
ther f • him anae ore he is also unable to state whether the
=ial.ea in the OA has or has not b
.  ,. ° received by thepplicant during the pendency this oA.

2■ It appears that probably the applleant has
etelved the amount and so he has not

with the case r

the OA 1th -• - decidewithout granting any relief and by gl.i„, ,
i^herty to the applicant that 1„ case h K
pendlnrj, it would h e as any grievance
^  ,, ^ approach theribunal as per rules and as h<= rr,

e niay oe advised.

3. -ands decided accordingly, cost easy.
(A .K. ̂ Bhatt)
Administrative (m)
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(d.c. Verma)
vice Chairman (j)
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